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The followln t fe8 rans rs postings are being made with immediate effect :
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I EC I 16481355 RQIQ; Peon

' Posting: Administration Branch
Distt : Shahdara
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*— — ~ —» "— *“-''- "'rMandeep Singh De :Peon - _ A if _Desg. Peon
Role: Peon
Posting: Office Pool

§2. Atul Kumar
EC I 54042990 Role: Peon

' _' Posting: Library
Distt : East

Desg: Peon

.l
3.! Amit Desg: Safai Karamchari

EC : 91213 Role: Safai Kramacharl
Posting: Care Taking Branch
Distt : South
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4. Satish lfiumar Desg: Safai Karamcharl
EC:3151182iJj'10846 Role: Safai Kramachari

~ Posting: Care Taking Branch
Distt : East

Saket

‘L . KKD ___

Distt : East
Q KKD _
Desg: Peon 7
Role: Peon
Posting: Office Pool
Distt : Shahdara
"KL. ..
Desg: Safai Karamchan‘-==
Role: Safai Kramachari
Posting: Care Taking Branch
Distt : East
i<i(D _
Desg: Safai Karamchari
Role: Safai Kramachari
Posting: Care Taking Branch
Distt : South
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Q,/Oils: Officials, Web Site Committee, Hindi/English, Tls Hazari Courts, Delhi with the direction

Hon-compliance of the above directions or Immediately proceeding on leave shall be viewed
seriously and the enring offlcial will be liable for suitable disciplinary action. - i lb _

(GIRISH KATHPAUA]
PRINCIPAL DISTRICT & SES§lONS JUDGE (HQ!(..

Copy forwarded for information and necessary action to:-
The Ld. Principal District & Sessions Judges concerned Delhi/New Delhi.
The Ld. Officer lncharges concerned Delhi/New Delhi.
The D005, Accounts Branches concemed for further necessary action, as per rules.
The Administrative Officers (Judicial)/Branch in-Charges, conoemed Administration Branch,
Deihifflew Delhi.
Dealing Officials, Personal File, Administration Branch- ili, Central, Tis I-iazari, Delhi.
Dealing Officials, Leave Seat, Accounts Branch (Central), Delhi.
The Officials concerned for immediate compliance.
Dealing Officials, Layers and ACR Cell (H05), Delhi are hereby directed for necessary updation of
rec as per rules.

for uploading the said order on the official Website of District Court. .
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